Annexure-7

Name of the corporate debtor: Global Fragrances Private Limited ; Date of commencement of liquidation: 31.03.2023 ; List of stakeholders as on: 30.05.2023

List of other stakeholders, if any (other than financial creditors and operational creditors) (Amount in )
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attachme [attachme |covered |total
Amount Nature nt nt by amount
Date of of claim of pending [removed?|guarante |of claims
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Total 0 0 0 0 0 0 0 0 0




